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Shrimati Savitri Nigam: May I 
know whether the Government is in-
tending to get in the <,;xisting plants 
some modern machinery to modernise 
those coal mining plants which are 
quite outmoded and which are un-
Economic? 

Soo T. N. Singh: All the machi-
neries that are going to be manufac-
tured at Durgapur are modern machi-
nery. 

Shri Subodh Hansda: The han 
Minister stated that negotiation is 
going on with the Polish experts. I 
would like to know whether this nego-
tiation was made wit:, any other 
country? 

Shri To. N. Singh: We have already 
gOt an agreement with the Polish 
pEople for a certain credit to manu-
facture coal mining machinl'ry equip-
ment. Therefore, there was no need 
for negotiating with any other party 
particularly wihen the demand fur 
co&l mining machinery in the Fourth 
Plan is estimated to go down. 

Textile Industry 
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{ 

Shri Yashpal Singh: 
"'466. Sbri Bishwanath Roy: 

Sbri Brajeshwar Prasad: 
Will the Minister of Commerce be 

pleased to state: 
(a) whether export promotion in-

centives fOr the textile industry have 
been revised; 

(b) if so, what are the new incen-
tives; and 

(c) the reactiOn of the industry 
towards them? 

The Deputy Minister in the Minis-
try of Commerce (Shri S. V. Rama-
swamy): (a) to (c). No, Sir, ex-
cepting that in order to accelerate 
modernisation, the import of machi-
nery and equipment which was for-
merly 20 per cent of the t.o.b. value 
of exports, has been raised to 25 per 
cent. This will help all mill3 to 
modernise faster. 
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8hri Bishwanath Roy: In view Df the 
incentives given to tlhe textile indus-
try may I know whether the export 
of textiles during the Fourth Plan 
will increase and, if so, to what 
extent? 

Shri Manubhai Shah: Yes, it is 
bound to increase. In the current 
year also the exports have gone up 
from Rs. 50 crores to 58 crores--Rs. 8 
crores in one year alone. In the 
Fourth Plan the total I'xport of 
textiles is proposed to be increased 
from Rs. 97 crores in the Third Plan 
to Rs. 128 crores in the Fourth Plan. 
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Shri R. RamanathaR Chettiar: May 
I know to what extent the new sur-
charge levied by U.K. will affect the 
export of textiles to U.K.? 

Shri Manubhai Shah: Thert is a 
separate question on thi9 5ubj"ct. 

Shri Narendra Singh lUahid:>: May I 
know the names of countries to which 
textiles are exported from India? 

Shri Manubhai Shah: Fractically 
all the countries of th" '.\·orld, but 
principally U.K. 

Shri Kapur Singh: Do Govern-
ment realise that in view of the trends 
in textile industry in Far East, South 
East Asia and Middle' East thc Indian 
textiles ha\-e no great future in the 
foreign markets of the world and, if 
so, is our planning based on this 
recognition? 

Shri Manubhai Shah: We do not 
agree with that view. 
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Dr. Raned Sen: In the Second l!'ive 
Year Plan some crores of rupees were 
given to the textile industry for 
modernisation of plants. How far has 

that money been utilized and what 
i3 the amount allotted in ';he Third 
Plan for that purpose? 

Shril\lanubhai Shah: Ii the han. 
Member is referring to the ~aticnal 
Industrial Development Corporatio", 
Scheme it was a great success. As per 
the rc'commendations of the Estimate" 
Committee, however, that function ha" 
no\\' been handed O\'C1' to the IFC. 

Pidure of Loi-d Buddha as Trade 
Mark 

+ r Shrimati Savitri Xigam: 
I Shri P. R. Chakraverti: 

"467. i Shri Shree Narayan Das: 
Shri Sarjoo Pandey: 

L Shrt C. K. Bhattacharyya: 

Will the Minister of Commerce be 
pleased to state: 

(a) whether the Government of 
Ceylon have made an" representation. 
with regard to the us~ of the picture 
of Lord Buddha as a trad" :nark on 
the dhotis manufactured in India; and 

(b) if so, the action taken by GO\'-
f'Tnrnent in this regard? 

The Depnty Minister in the Minis-
try of Commerce (Shri S. V. Rama-
swamy): (a) No, Sir. 

(b) Does not arise. 

Shrimati Savitri Nigam: May I know 
whether it has been brought to the 
notice of the han. Minister or wheth<:.J: 
he has seen a news item to the effect 
that some company has used the 
pictlu'e of Buddha as a trade mark 
and printed it on dhotis? 

Shri S. V. Ramaswamy: Under 
section 11 (b) of the Trade and Merc-
handise Marks Act, 1958 no trade 
mark which comprises or contains any 

,matter likely to hurt the religious 
susceptibilities' of any class of citizen, 
of India shall be displayed as a trade 
mark. I do not know the instance 

I referred to by the han. lady Member. 
~She may kindly pass it on to me so 
~that I may go into it. 




